245 Developments on

Vajpayee, Shri Atal Bihari
Verma, Shri Phool Chand

MR. SPEAKER : The result* of the
division is : Ayes : 92; Noes : 37.

The Motion was adopted.

SHRIMATI SUSHILA ROHATGI -
Sir, I introduce** the Bill.

13.15 hrs.

STATEMENT RE STAMP AND
EXCISE DUTIES (AMEND-
MENT) ORDINANCE

THE MINISTER OF FINANCE (SHRI
YASHWANTRAO CHAUHAN: Sir, I begto
lay on the Table a copy of the explanatory
statement (Hindi and English versions)
giving reasons for tmmediate legistahion by
the Stamp and FExcise Duttes (Amendment)
Ordinance, 1971, as required under rule
71 (1) of the Rules of Procedure and Con-
duct of Business in Lok Sabha.

RE DEVELOPMENT ON INDO-PAK
BORDFR AND STATEMENT RE SHOOT-
ING DOWN OF THREE INTRUDUCING
PAKISTANI SABRES NEAR BOYRA,
NORTH-EAST OF CALCUTTA.
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SHRI S. M. BANERJEE (Kanpur) : We
tabled a calling-attention motion on thus.

**Introduced with the rccommendation of the President.
The following Members also recorded their Votes :

AYES : Sarvashri Durgadas Bhatia, K. N. Tewari,

and Chakleshwar Singh.

NOES : Sarvashri Baksi
Chowhan.

Shankerrao Savant, M. C. Daga

Nayak, Sarjoo Pandey, M. K, Krishnan and Bharat Singh



